
                  NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 14.09.2022 (WEDNESDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

10.30AM 

      In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble  

           Mr. Naresh Salecha, Member (Technical) 

 

 
        For Admission (Fresh Cases) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for Respondents 

1. Company Appeal(AT)(Ins) No 

337/2022 & IA No 

758,759/2022 

M.K.Resely & 7 ors 

 VS 

 Union Bank of India  & 2 ors 

V.K.Peer 

Mohamed Khan 

NVS & Associates For 

Caveator-R1 

A.G.Sathyanarayana for 

Caveator-R3 

2. Company Appeal(AT)(Ins) No 

338/2022 & IA No 764/2022 

Monitoring Committee through 

State Bank of India  

VS 

 Ghanshyam Surajbali Kurmi & anr 

Vipin Warrier  

3. Comp App (AT) (CH) No 
88/2022& IA No 
760,761,762/2022 

Mr. Mayank Agarwal - Director  
VS 
 M/s. Technology Frontiers 
(India) Private Limited 

Edward James  

 

Part Heard 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for Respondents 

4. TA No.11/2021 (Comp App 

(AT) No.108 /2020) 
VamsidharMaddipatla&Anr 

Vs 

Teckbond Laboratories P Ltd &Ors. 

R.V. Yogesh 

Snigdha Singh 

Abhijit Sinha 

&AdhithyaSukula – R1, 

R3 & R6 

Kailash Jaiswal – R2, R4 

& R5 

 

 

        For Hearing 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for Respondents 

5. TA NO. 53/2021 (Comp App 

(AT) No. 237/2020) & 

IA No.685/2021 

Channel Foods P Ltd &Ors 

Vs 

A.K Nowshad 

 

 

 

A. M. Sridharan 

K. s. Mahaadevan 

Swati Bansal 

Himansu Suman 

Sai Sudharsan 

Sudhansu Suman 



6. Comp App (AT) (CH) 

No.13/2021 IA No. 203 & 206 

of 2021& IA No.763/2022 

NSL Energy Ventures Pt Limited & 

2 others  

Vs 

 NSL Renewable Power Private 

Limited & 22 others 

 

 

P. Vikram M. 

Roshan Atiq 

N. Ramakrishnan R2-4 P. 

Giridharan, Sakhar 

Dande R5, 6 & 11 

Dwarakesh Prabakaran 

R7-10 

 

For Admission (After notice) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for Respondents 

7. Comp App (AT)(INS) 

No.184/2022  IA NO 

421/2022,IA NO 419/2022,IA 

NO 420/2022  

H.P. Arun Kumar  

Vs 

Addanki Haresh 

Mr. Manu 

Kulkarn 

 

8. Comp  App (AT) No.24 of 

2022 ( IA NO 242/2022) 

Vishnukant Gupta  

Vs 

 RBG Financial Services Pvt Ltd 

Arun C. Mohan Sukumar Nainan 

Oommen R1 R4 to R6 

Sherry Oommen R2 & 

R7 

9. Comp App (AT)(CH) No. 45 

of 2021 & IA No. 549 of 2021 

D. Asokan 

 Vs 

 Girija Muthukrishnan & Anr 

With 

Raj Carolin V Hari Kumar G. Nair   

Athiban Vijay R2 

10. Comp App (AT)(CH) No. 

3/2022 

S.T. Reddiar and Sons (Quilon) P 

Ltd  

Vs  

Girija Muhukrishnan 

Raj Carolin.V 

M.K.Sumod 

Harikumar G Nair 

11. Comp App (AT)(CH) No. 

5/2022 & IA No. 42,43 & 

44/2022 

S. Vijayakumar Vs Girija 

Muthukrishnan & Anr 

K. Gowtham 

Kumar Athiban 

Vijay 

Harikumar R1 Sumod 

R2 

12. Comp App (AT)(CH)(Ins) No. 

169/2022 & IA No.388 389 

390 of 2022 

Greeta Mani 

 Vs 

 JJ Fincap Pvt Ltd., 

 Abishek 

Jenasenan  

Change of vakalat 

Amrith Bharagav  

Jerin Asher Sojan 

13. Comp App (AT) (CH) 

No.30/2021 

Thirumalai Thirumal Nidhi Ltd  

Vs  

S. Hemalatha 

O.L.N. Ganesan Srivatsava R1 

14. Comp App (AT) (CH) No. 

2/2022 & IA No.10 & 11/2022 

Shibu John & 3 Ors  

Vs  

Transmarine Services India P Ltd & 

4 Ors 

Surana & Surana  

 

 

 

 

 

 

 

  



For Hearing 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for Respondents 

15. Comp. App (AT)(CH)(Ins) No. 

297/2021 

PPG Asian Paint Pvt Ltd 

Vs 

DSC Motor Pvt Ltd 

S. Kaushik 

Ramaswamy 

 

16. Comp App (AT)(CH)(Ins) No. 

89/2022 in IA No.197 &198 / 

2022 

Precious Energy Holding Limited 

BV1 

Vs 

State Bank of India &Arr 

R.Maheswari Vidyalaxmi Vipin R1 

T.Ravichandran R2 

17. TA No. 49/2021 (Comp App 

(AT) (Ins) No. 688/2020 

UdhyarajPatwardan RP for Ind 

Bharath Energy (Utkal) Ltd 

V 

Tata Capital Financial Service Ltd 

& 10 Ors 

 

 

 

 

Satendra K Rai 

Abhjeet Sinha 

Niraj Kumar 

Pravar Mishra 

Vatsala Rai 

Durga Manda R1 

Saratha Sachdev  

Ramakant Rai 

Shivkrit Rai  

Mehak Suri R2 

Ramkant Rai R4,2A 

18. Comp App (AT) No.44/2021  

IA NO 548/2021 
Chalasani Udaya Shankar 

 Vs 

 M/S. Lexus Technologies Pvt Ltd 

Mr. PBA  

Srinivasan 

Avinash Krishnan Ravi 

for R1-R4 

Copy to:  

  By the order of Hon’ble Member (J) 

(Chennai Bench) 

 

1. Notice Board                                                                           

2. Website: www.nclat.nic.in 

 

For Assistance,         

1. For VC Link – vcnclatchennai5@gmail.com 

 

 

http://www.nclat.nic.in/

